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Cookla1 Gu Apacies in Blhar 

5961. SHRI KUNWAR RAM: Will 
the Minister of PETROLEUM AND 
CHEMICALS be pleased to state: 

(a) how many towns of Bihar have 
Cooking Gas Agencies; and 

(b) what other towns are likely to 
be covered within a year or two? 

THE MINISTER OF PETH0LEUM, 
CHEM:ICALS AND FERTILIZERS 
(SHRI VEERENDRA PATIL): (a) 
Presently 23 towns in Bihar are hav-
in& cookinc 181 a1encies. 

( b) Thia is under consideration. 

Beruladl&UoA at Work Ohar1ed ltd 
., .Parakb llarra•• .. 

5962. SHBI R. P. DAS: Will the 
Minister of IRRIGATION be pleased 
to state: 

(a) wnether it is a fact that Govern .. 
ment have taken the decision of mak .. 
ing the work charged staft' ot Farakka 
Barrage Project regular and perma-
nent; and 

(b) if so, when the work charaed 
staff of the Ganga Basin Water Res.-
ources Organisation will be made per-
manent and regular? 

THE MINISTER OF IRRIGATION 
(SHRI KEDAR PANDEY): (a) Work-
charged establishment of the Farakka 
Barrage Project has been classified a.a 
"Indwstrial" and "Non-Industrial'' 
G-ders have been issued regardinl 
transfer of "non-industrial'' work-
charged categories of posts to be 
regular '-'stablishment and conversion 
of 50 per cent of the "industrial" 
work-chHrged categories into perma-
nent ones. The question of converting 
the posts in the non-industrial cate-
gories brought on to the regular 
establishment into permanent ones is 
under examination. 

(b) The question of classifyine the 
work charged establishment of Ganga 
Basin Water Organisation a5 "Indus-
trial'' and "Non-Industrial". with a 
view to converting them into perma-
nent ones is also under examination. 

Pen.dine cases in High Courts 

5963. SHRI BHOGENDRA JHA! 
Will the Minister of LAW, JUSTICE 
AND COMP ANY AFFAIRS be pleased 
to state what is the total number ot 
cases pending in the different High 
Courts of the country for more than 
six months? 

THE MINISTER OF LAW, JUS-
TICE AND COMPANY AFFAfRS 
(SHRI P. SHIV SHANKER): The 
information is being collected anti 
will be laid on the Table of the House. 




